
[Prof. B. Ramachandra Rao] after this Bill 
is passed, I hope our Minister of Health will 
take care to see that hospitals are well looked 
after. There are some States where there are 
no mental hospitals at all, and they should 
have these hospitals. 

The total number of 
mental patients in our country is about 12 
lakhs, and out of them only 18,000 are treated 
as in-patients and 40,000 as outpatients. A 
World Health Organization survey has 
indicated that 2,000 beds are necessary per 
million population, and we are far short of 
that. I am sure the Minister will make a note 
of that and see that more and more mental 
hospitals are provided. 

One point that I would like to mention here 
is that when a person is admitted to a college 
or university, you don't look at his mental 
attitude but you only look at his ability to pass 
an examination. But in the case of doctors, 
especially those who take to psychiatry, have a 
feeliag that we must examine his mental 
attitude because unless the doctor has a mental 
attitude and has kindness, sympathy and love 
for the suffering people, such a person should 
not be admitted to a course, particularly in 
psychiatry. I do hope that we take into account 
the mental attitude rather than the brilliance of 
the candidate. I think what is required to treat 
a mental patient is the kindness of a Florence 
Nightingale or a Mother Teresa and not a 
person who just has the knowladge of the 
subject alone. 

Prevention of mental illness is not very 
easy. Mental illness and mental retardation are 
two different things. There are many people 
among us, including our own colleagues, who 
may not be so well advanced mentally, 
Retardation varies in degrees from person to 
person. Mental illness is different from mental 
retardation, and mental retardation can be 
easily cured by taking care of the child from a 
very young age. 

Sir, I especially commend the pro posal to 
have a Central Authority of Mental Health like 
the ICMR. it is proposed to have a Central 
Authority of Mental Health, but this Authority 
must make sure of the fact that where a mental 
hospital a doctor is not taking care of the 
patients properly, he must be disqualified 
from giving any treatment. If that is not there, 
I am afraid there may be an atmosphere of 
unhealthy and unhelpful attitude and, if I may 
say so, if a doctor has no kindness, such a per-
son should not be allowed to treat mentally ill 
patients. 

Mr. Vice-Chairman, the last point that I 
would like to mention is that the mental 
activity of a person is basically related to his 
attitude towards the world—the world at large, 
the society at large, to man and women and his 
own kith and kin. If you have persons of that 
calibre taking up this profession, I am sure we 
will have a better life for people in our 
country. 

Thank you very much. 

THE VICE-CHAIRMAN (DR. BAPU 
KALDATE): Discussion on this Bill will 
continue tomorrow. Now we take up Calling 
Attention. 

5.00 P.M. 

CALLING ATTENTION TO A MATTER OF 
URGENT PUBLIC IMPORTANCE 

Plight of Farmers in not Getting Remune-
rative Prices for their Agricultural Produce 

SHRI SURAJ PRASAD (Bihar): Sir, I call 
the attention of the Minister of Agriculture to 
the plight of farmers in not getting 
remunerative prices for their agricultural 
produce and the steps taken by Government 
in the matter. 
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THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOPMENT 
IN THE MINISTRY OF AGRICULTURE 
(SHRI RAMANAND YADAV): I am here. I be-
long to Agriculture Ministry. 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF FERTILIZER IN THE 
MINISTRY OF AGRICULTURE (SHRI R. 
PRABHU). He is Minister of State for 
Agriculture. 

 
THE VICE-CHAIRMAN (DR. BAPU 

KALDATE): No, no. How can it be?    You 
read the statement. 

SHRI RAMANAND YADAV: All right. 

 

THE VICE-CHAIRMAN (DR. BAPU 
KALDATE); Who is' going to reply? 

SHRI RAMANAND YADAV We will 
reply, both of us. 

THE VICE-CHAIRMAN (DR. BAPU 
KALDATE): Read the statement. 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS (SHRI M. M. JACOB): Hs is in the 
Agriculture Ministry. 

SHRI NIRMAL CHATTERJEE (West 
Bengal): He cannot be blamed. Till a few days 
back he used to call the attention. Now he has 
to answer.    

 
 
SHRI RAMANAND YADAV: Sir, the 

Hon'ble Members have mentioned about "the 
plight of farmers in not getting remunerative 
prices for their agricultural produce and the 
steps taken by Government in the matter" In 
this regard I may mention that the agricultural 
price policy of the Government is primarily 
directed towards ensuring remunerative prices 
to the agricultural producers and safeguarding 
their interests. In every season, Government 
announces procurement |minimum support 
prices of crops for this purpose keeping in 
view the recommendations of the Commission 
for Agricultural Costs and Prices (CACP), the 
views of the State Governments, the 
concerned Central Ministries and the Planning 
Commission. The Government, whenever 
required, undertakes price support operations 
through public and cooperative agencies. 

There are two aspects which need attention 
to safeguard the farmer's interests. One is that 
he is duly compensated for the increases in 
the prices of inputs like seeds, fertilizers, 
electricity, diesel, plant protection chemicals, 
agricultural implements and machinery, etc. 
Secondly, his purchasing power in relation to 
the major items of his household consumption 
is duly protected. Both these aspects are fully 
kept in view by the Government while fixing 
the agricultural prices. 

The recommendations on procure-
mentlsupport prices are made by the 
Commission for Agricultural Costs and Prices 
keeping in view a number of factors, such as, 
the cost of production of crops, changes in 
input prices inter-crop price variation changes 
in the "terms of trade" between agricultural 
and non-agricultural sectors, general 
economic conditions prevailing in the country, 
etc 

The cost of production data which are 
made use of by the Commission are based on 
comprehensive country- 



 
 

[Shri Ramanand Yadav] 
wide studies carried out mostly by agricultural 
universities in accordance with the concepts, 
methodology and sampling design worked out 
by experts. In arriving at cost of production 
estimates, full account is taken of the value of 
all inputs, such as, human labour both hired 
and family, bullock labour, seeds, fertilizers, 
insecticides, machine labour, irrigation, etc. 
The cost estimates also take into account 
depreciation or implements, machinery and 
farm buildings interest on working capital and 
fixed capital, rent of leased land as also 
imputed rent of owned land and other 
miscellaneous expenses which the farmer has 
to incur in his farming operations. As such, the 
cost of production covers not only paid out 
costs but also imputed labour for which the 
farmers do not incur cash expenses. The 
CACP duly takes into account any increase in 
the cost of inputs from year to year while mak-
ing its price recommendations. While fixing 
support [procurement prices, it is ensured that 
these cover cost of production and also 
provide a reasonable margin of profit to give 
incentive to farmers for investment and 
adoption  of improved technology. 

I would like to reiterate that the 
Government is fully alive to the needs of the 
farmers and spares no efforts to see that they 
receive remunerative prices for their produce. 
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SHRI M. M. JACOB: Discussion on the 
same subject is going on in the Lok Sabha. 
One Minister is engaged there. The other 
Minister will be arriving shortly. Meanwhile, 
the Minister of State in the Department of 
Rural Development in the Ministry of 
Agriculture is here. 
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SHRI R. PRABHU: Sir, I take strong 
objection to his stand that there is no Minister 
here. There are two Ministers here. 
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"The prices of farm inputs have gone high 

in comparison to the prices of farm produce 
received by the farmer in the market. Farm 
inputs be declared essential commodities 
and a separate Agricultural Inputs Prices 
Commission be set up to fix and to regulate 
their prices.".. 

Survey    of    Agricultural     price parity: 

"Recently, Prof. Swamy and Dr. Gulati 
of the Delhi University have surveyed the 
price parity of farm products and farm 
inputs since 1971 to 1981 and declared 
thousands of crores of rupees' loss to the 
Indian farmers. The Convention, therefore, 
asked the Government now to take a 
decision in favour of the farmers and fix 
remunerative prices so that further losses 
may not accrue to the Indian farmers." 

"Treat agriculture as industry: The 
Convention asked the Government to 
declare agriculture as industry and further 
asked that a national agro-industrial policy 
be made and facilities extended to industry 
be extended to agri-culture also." 
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SHRI NARAYAN KAR (Tripura)-Mr. 
Vice-Chairman, Sir, seventy per cent people in 
our country depend upon agriculture. The 
agricultural economy is in jeopardy because of 
the policy being pursued by the Gov ernment 
of India. One of the main reasons for the 
present economic crisis is that the farmers are 
not getting remunerative prices for their 
produce. The farmers have been demanding 
for a long time that they jshould be paid 
remunerative prices for their produce in 
proportion to the rise in prices of. agricultural 
inputs like diesel, fertiliser, tractors etc. They 
have also been demanding that there should be 
parity in prices between agricultural goods and 
industrial goods. But the statement of the hon. 
Minister will surely disappoint the farming 
community. It is unfortunate that the present 
policy of the, Government will en. able the 
hoarders and profiteers to enrich  themselves 
further. 

Sir, we are proud of our farmers.. They are 
producing maximum wealth for the nation. 
We have become self-sufficient in food grams 
because of their hard labour. But during the 
last five years the Central Government has 
increased support price for wheat only upto 30 
per cent. During the same period the support 
price, for paddy has been increased to 35.2 per 
cent. But during the past fiv\e years the. 
whole-sale price index for foodgrain has 
increased from 255.5 to 342.5 that is, the price 
of foodgrains has gone upto 45.7 per cent. So 
the consumers are made to pay higher prices 
for the wheat whereas-hoarders have been 
given latitude to earn more profits. In fact the 
consumer price Index has gone up from-275 to 
585 that is, the rise is upto 56  per  cent. 

English   translation   of   the   original  
speech  delivered   in   Bengali. 
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Sir, in 1984-85 the cotton growers 
had to face heavy losses due to rich 
harvest. The whole sale price in 
dex for cotton in 1984 (upto 1st 
August) was 291.9; in 1985 (upto 
1st August) it was 255.9 and in 
January 1986 it was 240.9. So the 
price of cotton has come down to 
12 per cent in 1985 and in 1986 it 
has come down to 6 per cent. On 
the one hand the Government has 
failed to give remunerative prices to 
the cotton growers but on the other, 
the Government has allowed the 
cotton Mill owners to increase the 
prices of cotton textiles. Economic 
Times in its Report has said that the 
retail price inde.x for cotton textiles 
increased to 684.5 in July, 1984 
and in July, 1985 it has increased to 
'861.4. So in one year the price of 
cotton textiles have gone upto 25.8 
per cent. In this manner the Gov 
ernment is allowing the cotton Mill 
magnates to fatten themselves day by 
day. | 

Sir, the Central Government does not even 
honour the Report of a Parliamentary 
Committee. In 1982-83 the Committee on 
Public Undertakings referred to the plight of 
cotton growers in its sixty-second Report. That 
Committee, made certain recommendations to 
the Central Government but those recom-
mendations have not yet been implemented . 
One recommendation was that the Government 
would purchase sixteen to thiry-three per cent 
cotton direct from the growers through C.C.I. 
Another recommendation was that a balance 
should be struck between the prices of textiles 
and the price of cotton. The Committee wanted 
that cotton growers should get a share of the 
increased prices of textiles. The Committee 
also recommended that C:C.I. should ope-n 
more purchasing centres in inaccessible areas 
so that cotton growers might be saved from 
middlemen. It is our misfortune that  all these  
recommendations 

of the Committee on Public Under, takings 
have not yet been implemented. The new 
textile policy of the Central Government is 
attacking the cotton growers only. Now the 
cotton industries are utilising less than ten 
lakh bales of cotton every year. Consequently, 
the workers in cotton mills are being 
retrenched. Due to less purchase of cotton the 
farmers are also suffering. In short, the entire 
agricultural economy is in crisis due to wrong 
policy of the Central Government. 

In 1980-81 sugarcane growers launched a 
movement for getting remunerative prices for 
sugarcane. But the Government suppressed 
that movement with the help of the Police. The 
police gunned down the agitators like birds. In 
1980-81 the Government was forced to accept 
the price of sugarcane; from Rs. 23 to Rs. 26 
per quintal. But next year when Maharashtra 
had a bumper crop of sugarcane, the price of 
sugarcane came down to Rs. 15 per quintal. 
With the decrease in prices the sugarcane 
growers had to resort to distress sale of their 
produce to the sugar mill owners but the sugar-
cane growers have, not yet been paid their 
dues to the extent of Rs. 430 crores. In 1980-
81 the Government fixed the price of 
sugarcane at Rs. 13 per quintal. In 1984 it was 
fixed at Rs. 14 per quintal. So the increase was 
upto 8 per cent. At the same time, the 
Government increased the price of sugar from 
Rs. 2.85 to Rs. 4.40 per Kg. So the increase in 
the price of sugar was 54.3 per cent. 
Consequently, the sugar consumers and 
sugarcane growers are suffering whereas the 
sugar mill owners are earning more profits. In 
this man. rer, during the past five years, the 
sugar mill owners have earned extra profit of 
Rs. 600 crores by exploiting the sugarcane 
growers. Again when the sugar mill owners 
demanded further concessions from the 
Government on the pretext of averting crisis in 
sugar mills, the Govern- 



 

ment allowed them to increase the price of 
sugar by Rs. 40. The Government also 
allowed them to sell sugar in the open 
market upto 35 to 40 per cent. In this 
manner the Government enabled the sugar 
mill owners to pocket another Rs. 70 crores. 
The Hon. Minister made a statement in the 
Rajya Sabha in the past that the, 
Government had increased the price of 
sugarcane by Re. 1 per quintal. On what 
basis was that increase made? In 1981.82 
when the price of sugarcane was Rs. 14 the 
AFC recommended increase in price by Rs. 
2. In 1986-87 the Government is 
announcing price, increase of sugarcane by 
Rs. 1.17. I feel that the Government has 
adopted an appeasement policy towards the 
sugar mill owners. 

Sir,   the      condition   of j   coconut 
growers is  also  bad  in  our country. In  1984  
the coconut growers had to suffer a loss of 
crores of rupees due to   a   disease   which     
attacked     the roots of coconut plants.    In  
1984.85 the price of one    hundred    coconut 
was Rs.  400 to Rs.  500.    But in the next 
year the price of same number of coconut 
came     down to Rs.   100 in spite of normal 
production. At the same time the Government 
imported 9800  tone  coconut  oil.     The 
coconut growers demanded that    import     
of coconuts   should   be   stopped.     They 
also demanded that support price for their 
produce should be fixed by the Central   
Government.      The   coconut growers   
further   demanded   that   the Government  
should fix Rs.   2 as the, price  for each     
coconut.     But     the Government   is   
unfortunately   silent on their demands. 

In 1984-85 the price, of jute was Rs. 
1000 per quintal. In the next year, due to 
bumper crop, the price of jute came down 
to Rs. 200 per quintal and, as a result of 
which, forty lakh jute growers in West 
Bengal, Bihar Assam and Tripura suffered  
a heavy loss.    Even    they 

1584 RS—10 

could not get the support price    for their  jute.    
J.C.I,   promised     that they would purchase jute 
direct from the growers at the    support    price. 
But J.C.I;  did not open purchasing centres   for  
eight      weeks.     Consequently the jute growers 
were compelled to gell their produce at cheaper   
prices  to the middlemen.     This year   our   
Prime  Minister  and     the Minister  of  Textiles 
said that     the Government  would     purchase  
entire stock  of jute  through     J.C.I.     My 
information  is  that  J.C.I,  has      not yet   come  
forward  to   purchase   jure from the growers    
either    in    West Bengal or Tripura.    Even 
J.C.I, has not  cleared last year's     jute     stock 
which is kept in the godowns.    State 
Government cooperative agencies are unable to  
purchase jute    from    the farmers   for  want   of   
godowns.    So the jute  growers  are  in   crisis  
now. The jute growers staged Dharna before 
Parliament  in   support  of   their  demands.    
Their demands     were that the price of jute 
should be Rs.   600 per  quintal  and the price  of  
Mesta jute  should  be Rs.   400 per quintal. 

The support price is the minimum price that 
must be paid to the far. mers.    But the 
remnuerative    price must  be  fixed  on  the  
basis  of cost of production.    While fixing the  
remunerative price     the    Government should  
also take     into account     the rising cost  of 
daily     necessities     of life.    The 
Government should maintain parity  in prices 
between industrial goods and agricultural 
products. The J.C.I,  and C.C.I, must enforce 
support    price.       The    Agricultural Costs 
and Prices Commission consists of experts, 
many of whom were educated  and  trained   in  
foreign  countries.    They can surely bring 
science and technology  for the development of 
agriculture.    But the Agricultural Costs  and 
Price   Commission should also     associate     
the leaders of    the farmers'   movements   in  
their  work, and unless  it is done the problems 
of  the farmers  will  not be solved 
satisfactorily. 
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[Shri Naryan Kar] 
In the statement it has been said the Central 

Government consults the State Governments 
while fixing the remunerative prices for agri, 
cultural produce.. I would like to say that even 
the proposals of the Government of 
Maharashtra in regard to remunerative prices 
for agriculture produce were not accepted by 
the Central Government. What to talk of Left 
Front Government in West Bengal and 
Tripura! Under the situation; the farmers 
cannot hope to get remunerative prices for 
their produce. My suggestion is that 
Agricultural Costs and Prices Commission 
should fix the remunerative prices for 
agricultural produce in consultation with 
leaders of farmers' movements and State 
Governments. If my suggestion is accepted, 
agricultural economy in our countiy will be 
stabilised, 

With these words, I conclude. 

SHRI A. G. KULKARNI (Maharashtra): 
Mr. Vice-Chairman, Sir, right from 1971 I 
have seen various Agriculture Ministers being 
bombarded from both sides about the adverse 
terms of trade between agricultural and 
manufactured proaucts. My friend sitting next 
to the Minister of Agriculture—'young Kalp 
Nath Rai was unkind to him—really represents 
the agriculturists. He knows what are the pangs 
and what are the difficulties of the farmers. 
Not that Dhillon Saheb does not know. But the 
point is, Shri Ramanand Yadav is a sufferer. 
Therefore, we should take him into confidence, 
if we want to gain something from the 
Government. Sir, many indices have been 
quoted. My friend was speaking in Bengali. I 
could not follow what he was saying. Sir, in 
1971, the index figure of the prices of 
manufactured products as percentage of the 
prices of agricultural products was 109.1. 
Since 1971, during the last fifteen years, many 
Ministers have come and gone and they have 
repeatedly assured on the floor of the House 
that the Government is determined to change 
the direction of the trend in favour of 
agriculture. But Sir, the latest, March, 1986, 
figure which I have is 110.5. Mr.  Minister, 
right from  1971, when  it 

was 109.1, we have come to 110.5. la this, the 
maximum was 122 and the lowest was 104.6 
in some years. 

This is the adverse trend against the agri-
cultural sector. Sir, I do not have the vocabulary 
and the energy of my young friend, Mr. Kalp 
Nath Rai. This is one of the indices and it is a 
very valuable one. Rao Birendra Singh, in 1984, 
took price that because a small reduction was 
made in the price of fertiliser, the Government of 
Shrimati Indira Gandhi was determined to 
change the trend and turn it in favour of ' the 
agricultural sector. What has happened? The 
position has remained the same. Nothing has 
come down and nothing has gone up. Only Rao 
Birendra Singh has gone out.   This is one thing. 

Then, Sir, my friend here spoke about the 
contribution of agriculture to the gross 
national product, having come down. I have 
the figures here from the Reserve Back of 
India bulletin or the monthly commentary etc. 
from the Indian Institute of Public Opinion. 
1,88,459 is the gross national product. He said 
60 per cent. At least, I know, 49-51 per cent 
was the 
share of agriculture. 

SHRI VITHALRAO MADHAVRAO 
TADHAV: It is just 45 per cent of agricultural 
income of the total GNP. 

SHRI KALP NATH RAI: It is now 32 per 
cent.  {Interruptions) 
What I am pointing out    is    that    from 50—
52 per cent, the contribution of agriculture has 

come down to 32 6.00 P.M.    per cent.  At   
current price  it has come to 31  per cent, in 
terms  of rupees   it  comes  to 62.819  crores.    
Mr.    Vice-Chairman,     I know you are not 
anagriculturist. (Interruptions). Doctor is for 
name-sake only.   Now,    let   us    see    what 
was the total food production in 1971 what is the 
total production in 1986.   The   total production 
in 1986 is    154    million   tonnes. This was the   
gross   national   production. The production 
increased   12 times   and it is a great pride for 
the Indian agriculture and for this Government 
also which has 
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encouraged agricultual growth in this coun-
try. But having achieved the growth, the 
value received has gone down, slipped down 
from 51 to 31 per cent, whe/eas the 
production increased each year by three per 
cent to four per cent. That shows that there 
is a total debacle in the agricultural sector. 

In this connection, I would only quote from 
the Indian Institute of Public Opinion journal, 
a few lines. This was the number after the 
budget session and this was based on the study 
of all-India prices. They say: "It might be 
added that the general index of wholesale 
prices is not compensated for in any manner 
for higher support prices. The graph—there is 
a graph— shows that the wholesale prices 
since 1979-80 have risen more steeply than 
support prices for both wheat and paddy." I am 
only limiting myself to the wheat and paddy. It 
further says; This is a part of the incorrected 
price inequality in the Indian economic 
system. If the price policy is to fulfil the major 
Plan objectives of removing rural poverty, 
price stability is the wrong manner in which to 
provide the correction. "The Finance Minister 
takes a pat on his back when he says that he 
has maintained the prices. It is a wrong policy 
as far as agriculture is concerned. It further 
says: "Current price stability involves for the 
most part a bias against agriculture. Therefore, 
as an end to monetary  and total fiscal policy 
the objective of price stability is misdirected." 

Mr. Minister, I was only drawing your at-
tention to this. Now I would like to quote a 
few more indices and then I will come to my 
points as to what actually should be done. 

About cotton, there is an agitation going 
on in my State. Mr. Minister, I warn you and 
through you your Prime Minister, that the 
bias against agriculture and encouragement 
to consumerism in this country will ruin 
your party. I would like to warn you now. 
You must know that agricutlure is the 
foundation of the Indian economy. Mr. 
Vice-Chairman, you read Marathi papers. 
Pethaps you know and my friends here know 
that in Maharashtra a lakh of women came 
to a meeting   of   Mr. Sharad Joshi 

where they demanded cotton remunerative 
price and agricultural remunerative price. 
Revolution is nor far long, Mr. Minister, if 
this adverse plan is not corrected. The farmer 
will not sit at home idle. He will see that this 
Government goes and the country comes to a 
chaos. 

Mr. Vice-Chairman, Sir, look at the figures 
of cotton and that is why I am agitated. 
Cotton; In 1979-80 the price indes was 164 
and today in 1986 it is 191. As against that, 
cloth index is 231 as against 275. Where is the 
profi ? where is the benefit? What is that 
multi-fibre policy? Your new, what you call, 
jean-clad Ministers think that the wearing of 
synthetic and multi-fibre cloth will bring 
prosperity, lt will bring prosperity to the elite 
of this country which is not even 5 per cent. 
But to the man sitting next to you, it will be 
doom, for him because neither will he be able 
to use synthetic, nor will cotton be available 
to that poor man. 

Mr. Vice-Chairman, why I say this is, when 
these cotton statistics are given, what will 
happen? When ladies have come to the battle 
front, what will happen on the agricultural 
front? When you hurt the pride of a lady and 
pinch her stomach, she is a tigress. Please 
don't have false pretences when you deal with 
adverse trade balance between manufactured 
products and agriculture. 

Having said this, I would also say one thing 
more. I would only request, Mr. Minister, I 
know the difficulties of running' the 
Government though I never in my "life has 
ever adorned a seat of power, but I do say 
there are difficulties. The basic thiust must be 
towards betterment of agriculture. Direction 
must be towards improving the lot of the 
agriculturist. For that purpose, far-reaching 
policies have to be adopted. What is 
happening is that sugarcane is unnecessarily 
grown in UP, Bihar, Haryana etc. when the 
yield is not there. while in Maharashtra and 
South we are unnecessarily growing wheat 
whereas the yield is much more in Punjab, UP 
and Bihar. So a basic thrust of better land use 
has to be adopted. Whatever water is avail-
able, you are rich people in northern India 
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[Shri A. G. Kulkarni] 
and you have got ample water for irrigation, 
whereas we are poor people in the Southern 
States and unless the new technology of 
sprinklers or the other type of irrigation is 
brought in, the land cannot be given water and 
yeilds cannot be increased whatever 
additional fertilisers you may have given. 

Then, I may be wrong because my figure 
might be wrong as I could not correctly keep 
my finger on that figure, I am told that 
Annual Plan for irrigation has been : educed. 
Don't make that mistake, because irrigation is 
the lifeline for agricultural growth. 

Now I have given you my own sugges-
tions—about adverse index, the policy and 
thrust most be changed, there must be a turii-
aboat from consumerism to agricultural 
sector... 

SHRI VIRENDRA VERMA (Uttar 
Pradesh): .. .to producerism. 

SHRI A. G. KULKARNI: Yes, to pro-
ducerism. What I say is, what is that called, 
the new machine? Yes, computerisation is 
necessary for some industries, I do not deny, 
but as I have stated the trend of investment 
must be towards basic improvement in 
agriculture which alone will sustain the 
economy of this country and remove poverty. 
And for that purpose, lastly, Mr. Minister, 
though you are not concerned, please stop that 
'Apna Utsav". We cannot see it; we have to 
close down the idiot box between 8 and 9 p.m. 
We can't see that damnthing of Rajiv Selhi 
going on dancing with rural peopls. We have 
seen many excellent rural dancers than the 
ones brought here to this Utsav. While people 
are suffering, six thousand artistes are brought 
over here. Is that the policy of your 
Government? It is foolishness. We must be 
ashamed of it. I have got another figure, but I 
don't have time, they have spent about ten 
crores of rupees on this Apna Utsav or 
whatever that utsav is. While that is going on, 
I have got here a figure from Mr. Ramanand 
Yadav's Department. It shows that the rural 
water supply is coming down. Ramanand]?, 
don't laugh: you are part of that Govern- 

ment. I know your difficulty and embar-
rasment, but what can I do? You are a poor 
man caught in a trap. Why did you become a 
Minister? It would have been better if you 
were here. So, what I suggest is that this type 
of extravaganzas and waste of scarce 
resources will not be in the interest of 
agriculture. That is what 1 want to say. 

SHRI B. SATYANARAYAN REDDY 
(Andhra Pradesh); Mr. Vice-Chairman, Sir, the 
farmer is the backbone of Indian economy, but 
this section of society—the agriculture sector 
was not given any importance til] the Fourth 
Plan. Until and unless agriculture is accorded 
priority, there is no economic or social security 
for this country. Although the Government has 
been saying all these days that it is striving for 
the benefit of the agriculturists and far- mers, in 
reality it goes against the interests of the 
farmers. The policies that have been formulated 
all these days by the Government have always 
been going in favour of big industrialists and 
monopolists. They have completely ignored the 
interests of the farmers, especially the marginal 
and small farmers. 

SHRI P. BABUL REDDY (Andhra 
Pradesh):    What does Mr. Kalpnath Rai 
say? 

SHRI B. SATYANARAYAN REDDY 
(Andhra Pradesh): Mr. Kalpnath Rai stands for 
the benefit of farmers. He rais- ed his voice very 
forcefully though he is part of the Government. 
He correctly represented the interests of the 
farmers 

Sir, recently the Government has an-
nounced an agricultural pricing policy—a 
long-term perspective—and the papers have 
been laid on the Table of the House. As per 
that document, the Commission for 
Agricultural Costs and Prices recommends to 
the Government... 

SHRI A. G. KULKARNI: That Com-
mission is abolished. The Secretaries are 
doing it now. 

SHRI B. SATYANARAYAN REDDY 
They recommended certain things. What I am 
trying to tell is about the working of the mind 
of the Government.   They have 
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stated that for paddy, wheat, owar, bajra, ragi, 
gram, arhar, moong, sugarcane, cotton, jute, 
tobacco, groundnuts, sunflower, syoabean, 
rapeseed and mustard, for all these major 
agricultural commodities, prices will be 
determined by the Government and fair prices 
will be given. But they are silent about 
vegetables. What about tomato, what about 
potato, what about onion? These are some of 
the vegetables about which they have not said 
anything. Nor have they said anything about 
these in the statement made by the Minister 
here. They have not said what they are going 
to do about them, whether the Government is 
trying to give remunerative prices for these or 
not. Take, for example, tomato. The farmer, 
the producer of this agricultural commodity, 
gets hardly one rupee per kilo whereas the 
consumer has to pay Rs. 13 to 14 per kilo 
which means the middleman gets the rest of 
the money. Same is the case in respect of 
potatoes and onions or other vegetables. 
Therefore, the farmer gets very little. So, I do 
not know whether the Government has in 
mind the remunerative prices for these 
commodities also. Recently the Government 
has announced some price for wheat, Rs. 165 
per quintal. The farmers have protested. They 
deamnded Rs. 200 per quintal. Likewise the 
Government have also recommended Rs. 132, 
Rs. 272, Rs. 408 and Rs. 400 per quintal as 
remunerative or support prices for barley, 
gram, mustard and surflower respectively. 
While the price recommended by them for 
wheat is Rs. 3 per quintal higher than that last 
year, there is r,o change in the support price 
for barley and sunflower. I would like to know 
from the Government whether the support 
price or the remunerative price which the 
Government has recommended is really in 
accordance with the statement thathas been 
made by the Minister today in this House. The 
prices of the inputs which are required by the 
farmer, either fertilisers or manures, 
pesticides, irrigation charges, including the 
cost of diesel, electricity and other Inputs have 
gone up ten-fold manifold. In view of this, is 
the Government seriously considering to come 
to the rescue of the farmers? 

My friend, Mr. A. G. Kulkarni is also a 
farmer.   I think many of those who have 

taken part in the discussion come from the 
farming community. Mr. Kulkarni has rightly 
said that the day is not far off when the 
farmers of this country will rise in re volt 
They are poor sections of people. As Mr. 
Kalpnath Rai said, the farmer day and night 
toils, but he is not in a position t0 give good 
education to his son, he is not in a position to 
have a decent house, he is not in a position to 
have two meals, a decent meal. Such is the 
condition ot the farmer. The Government day 
and night says, "We stand for the poor, we 
stand for the down-trodden, we stand for the 
farmer."   I do not know where they Stand. 

Very surprisingly the unemployment 
problem is going up day by day. Why is this 
so? It is because of die policy adopted by the 
Government towards the farmers. The 
majority of the people who come to cities are 
from the villages, who oelong to the farming 
class, tile agricultural labur-ers. Having no 
employment opportunities, they rush to the 
cities of Calcutta, hunt-bay, Madras and other 
big cities tike Delhi How are you going to 
stop this? How arc you going to absorb this 
section of the people? Until and unless you 
give a remunerative price, sufficient price for 
the produce of the farmers, you are not going 
to stop this. So, it is very importar t that the 
Government mast realise this and come to the 
aid of the farmers. 

Then, also the Government has some 
criteria for deterrnining the prices, they have 
said. I would like to mention one OS? two 
things. While recommending the support 
price, the procurement price, the Gat ernment 
has to keep In view—they said they will keep 
in view—the need to pr vide incentive to the 
producer for adopting improved technology 
and for marinusbv; the production, the need 
for ensuring rations! utilisation of land, water 
and other productive resources and, thirdly, 
the likely effect of the price policy on the rest 
of the community particularly and the cost of 
flv-irg, the level of wages, then, the industrial 
cost structure. In this they give more im 
portance to the Industrial structure. They will 
not give any importance to the interests of the 
farmers. Of course, they have said that they 
would keep that fa mind fa 
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[Shri B. Satyanarayan Reddy] determining 
the price. I would like to asik two or three 
very simple questions to the Minister for 
Agriculture. He also comes from the 
agricultural community. I am happy because I 
had an occasion to discuss with him. He is in 
favour of the agriculturists and farmers. And 
when a person like Mr. Dhillon becomes a 
Minister of Agriculture, I think certainly he 
will influence in framing the policies of the 
Government and will come to the rescue of 
the farmers. 

I would like to ask two or three questions 
before I conclude. Firstly, I would like to 
know whether there was any proposal under 
the consideration of the Government to link 
prices of agricultural commodities with the 
Consumer Price index. Secondly, I would like 
to know whether the Government has 
amended the terms of reference of the 
Commission of Agricultural Ccsts and 
whether under the new terms of reference the 
Commission has been asked to take into 
account the changes in the terms of trade 
between the agricultural and non-agricultural 
sectors. Next, I would like to say that this 
Parliament must have a right to lay down the 
guidelines on the subject. I would like to 
know whether the Government is thinking on 
these lines for not Lastly, I would request the 
Agricultural Minister to take stern and 
immediate steps to see that the agriculturists 
get sufficient prices for their produce. 

SHRI CHITTA BASU (West Bengal): I 
would concede that the Statement which has 
been made contains certain basic norms in the 
matter of fixing the remunerative prices for the 
agricultural produce, but, Sir, it is a deceptive 
step. Deceptive in the sense that those norms 
which have been mentioned in the Statement 
by the Minister—I can say with full sense of 
responsibility—have not been followed, are 
not being followed and will not be followed. T 
think the hon. Agriculture Minister had the 
honour of placing the document in this House 
and in the other House. This relates to the 
Agricultural Price Policy—a long-term 
perspective. The Government has coined a 
very fashionable phrase—long-term nolicy. 
We have seen the Long Term piscal  Policy.  
We have  seen  the percep- 

tion of the administered prices. We are also 
expecting that there will be a long-term 
expenditure policy. In between we have got 
this Agricultural Prices Policy—-a long-term 
perspective. What does this document 
contain? As a matter of fact,, as one of the 
Social activists I was very much interested to 
got a copy of it to know what is the 
Governments real approach to the very 
burning question of the remuiirutive prices of 
the agricultural produce. This question has 
been raised on many occasions and by many 
hon. Members of this House and also of that 
House, including myself there and here. It is a 
question which does not concern the 
Members of Parliameut alone. You go to 
Maharashtra, you go to Tamil Nadu, you go 
to West Bengal, you go to Gujarat, you go to 
Bihar or you go to Uttar Pradesh, you shall 
find the biggest possible movement which is 
being waged is the movement for 
remunerative prices for the agricultural 
produce. We must have ear to listen to that 
murmur; we must have that ear to listen to the 
grievances that are being raised in the fields 
of our country. Therefore, I expected that 
there should be a long-term perspective for 
the remunerative prices for the agricultural 
produce. But, Sir, my hopes have been belied. 
As a matter of fact if you permit me to say, 
this is a document which is doctored by some 
bureacrats who are in the service of the 
industrialists of our country. They are 
producing arguments against remunerative 
prices for the agricultural uro-duces Of our 
country. Why? I will mention only three 
points. If the hon. Minister has got the 
opportunity of debating it fully, I will come 
out with all other arguments relating to them. 
But these documents, as I say, has been 
doctored document and this is doctored with 
subserving the interest of the industrial houses 
in our country who use the agricultural output 
as their input. 

Sir, the point document says is that the 
price policy so far adopted has been very 
successful. I will come to that point later on. 
It says that the Government.hopes by use of 
modem technology and the 21st century will 
bring down the per unit cost of the production 
in the agricultural front. They want that there 
should be technological advancement and that 
will bring down 
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the prices of the agricultural production. We 
have not yet got the minimum fair price. We 
want umunerative price and they are talking in 
erms of reducing the price by technological 
innovation. Look at the approach of the 
Government. 

Finally, this document has been doctored 
with the object of reducing whatever Utile 
subsidy that the agriculturists are now en-
joying in terms of subsidisation of fertilisers 
and in terms of other subsidies. 

These are the three main arguments of the 
document which ultimately divides the 
objective of providing remunerative prices for 
the agricultural produces to our agricultural 
front. 

Sir, a very brief debate has been raised by 
Mr. Dalip Swamy and Mr. Ashok Gulati. Here 
is the document I produce. It has been 
published in the Economic and Political 
Weekly, June 21-28, 1986. It is a very recent 
one. I want to express my surprise and 
disappointment after reading -this document. It 
is very valuable. I had put a question to the 
Minister of agriculture in the last session of 
Parliament in this House that why this 
Government has been drawn to the conclusion 
by this finding? You will be surprised to know 
that we have got our separate agencies to make 
evaluation of the situation. I think the hon. 
Minister will find out the old documents. What 
does this document says, I quote-. 

"The net income of the Indian farmer" please 
listen Mr. Agriculture Minister "has been 
continuously falling since 1971. This is 
primarily accounted for by adverse price 
movements. There has been an erosion of price 
margin over cost. Paradoxically the faster 
growing non-agricultural sector is able to 
sustain a higher rate of price increase year after 
year. This deterioration in the inter-sectoral 
terms ot trade has resulted in the immiseration 
of farmers in India 

Therefore, Sir, {Time bell rings)   I will take 
only three or four minutes . 

THE VICE-CHAIRMAN   (DR. BAPU 
KALDATE):   This is just a little warning 
for you. 

SHRI CHITTA BASU:   I want to mention 
only one point. 

THE VICE-CHAIRMAN (DR.    BAPU 
KALDATE):    Thank you. 

SHRI CHITTA BASU:    I say, Sir, this 
document after a quite comprehensive finding 
comes to this conclusion.    I shall not explain, 
because that will take more time for me.    I 
quote:    During the ten years period from 1970-
71 to 1980-81,   Gujarat suffered the highest loss 
of Rs. 3404 crores, followed    by      Uttar    
Pradesh, Rs. 3142 crores, followed by Andhra  
Pradesh, Rs. 1646 crores, Bihar Rs. 1334 crores 
and so on. This cumulative collective loss tor al'-
the State   Governments   covered   in   the     
study amounts   to   Rs. 12480   crores    at 
1970-71 prices.   The average loss per holding 
being Rs. 2043. At current prices, the 
cumulative loss amount to a hopping figure of 
about Rs. 45000 crores and the average loss per 
holding   being   Rs. 7,690 crores. This is the 
result of the price policy and they say that price 
policy has been successful. In this respect, they 
have looted about Rs. 769C crores from 
peasants house-holds in our country.   I thought    
that this new document will understand this 
implication. I thought that after all, it is a 
document,    long term perspective  and  a long 
stable policy. I thought that this very process of 
"immiseration' should have taken a note by 
those   who  have  prepared  the   document. 
Therefore, Sir, I conclude and say witi the 
Government of India consider it desirable to 
have an agency consistig of economists, experts, 
Members of Parliament to inquire into the long, 
protracted process of immiseration of our 
peasants and bring about a comprehensive report 
so   that   we   can have a long term perspective    
of   India's agricultural development and a stable 
price and for the further growth of   agricultural 
production which can alone    sustain   the 
prosperity, progress of our nation?.   Thank you. 

SHRI P. BABUL REDDY: Mr. Vice-
Chairman, Sir, at the outset, I would like to 
say that no country which keep its producers 
unhappy can prosper. Today, the producer is 
not only unhappy but he is in misery. 
Mahatma Gandhi said that India lives in its 
villages. But today, it appears that it has 
shifted to cities as Mr. Kalpnafh. 
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[Shri P. Babul Reddy] 

Rai has said. Sir, it is a thousand pities that 
during the last 20 years, in both the Houses of 
Parliament, all sections, belonging to all 
parties have pleaded for remunerative prices 
for the agriculturists. The song is sung many a 
time but nothing tangible is done. 75 per cent 
of the people in the villages live on agriculture 
either as small farmers or as agricultural 
labourers. They are kept in misery. Sir, eighty 
per cent of the Members of Parliament belong 
to the rural background. I conducted some 
study of the Members of Parliament. They 
come from the rural background. They shoute 
here and ery for remunerative prices but this 
eighty per cent of the Members of Parliament 
have not been unable to give any help to the 
unhappy farmers. It makes me wonder is the 
eighty per cent in the Parliament ruling or the 
20 per cent in the Parliament ruling? We are 
speaking of the intergation of the country. Sir, 
India consciously or unconsciously is divided 
into two countries i.e. rural India and urban 
India. India, that is Bharat. One is rural India 
and the other is urban India. Sir, you see the 
difference between them. You take, for 
example, a fanner having about 20 acres of 
land. I am not speaking of small farmers with 
three or four acres of land. Any wise man 
would advise him to sell away his land. 
Suppose my brother in the village with 20 
acres of land asks me, I would advise him, 
"Please sell your land and go to the town. 
Have a tea stall or a fancy shop and live 
prosperously. Educate your children and give 
them some decent livelihood." This is what I 
would advise. It has come to this. This is the 
land of Mahatma Gandhi. He said, "Go to the 
villages". But other Gandhis have said, "Go to 
the towns". Now, I am not grudging the small 
remuneration which the Class TV employees 
and unskilled people are getting today. The 
Government has announced that Rs. 750 is the 
basic pay for a Class TV employee. In 
Bombay in Premier Automobiles a sweeper 
gets Rs. 2,500 a month. In Singareni 
collieries, an unskilled labourer gets Rs. 1.800 
a month, besides free house, free water, free 
electricity, leave travel concession, free 
education for children and medical facilities. 
Can a farmer—I am not speaking of a 

small farmer; I am speaking of what yon call a 
landlord who has 20 acres of land—-enjoy 
these comforts, as much as a sweeper in 
Premier Automobiles or an unskilled labourer 
in Singareni colleries gets? At least in 
Bombay the cost: of living is more. I am 
speaking of an unskilled worker in Singareni 
collieries. Does a farmer get that 
remuneration? Why? He is a fool who lives in 
the village. Nobody is bothered about him. As 
my friends, Mr. Kulkarni, Mr. Chitta Basu 
and Mr. Satyanarayan Reddy said, it is a 
consumer-oriented economy that we are 
having. Why is it so? I understand, there is a 
Conflict between the consumer and the 
producer. The consumer wants to take it free 
or at a nominal price or a throwaway price. 
When there is a conflict between producers 
who constitute 75 per cent and consumers 
who constitute 25 " per cent, where does 
justice lie? If there has to be a sacrifice, why 
should the producers sacrifice?   Why not'the 
consumers? 

Sir, I want to point out one point very 
prominently. Everybody is shy to raiss the 
price of sugar by 50 paise per kg. because the 
consumer who is getting Rs. 2,500 a month in 
Premier Automobiles cannot afford it. He 
may purchase two Kgs of sugar. 

;" 
SHRI VIRENDRA VERMA: They take 

care of only the consumers of the cities, not of 
the villages. 

SHRI P. BABUL REDDY: The farmer is 
also a consumer. He purchases steel, cement, 
coal, everything. If you increase the price of 
sugar by 50 paise per Kg., you can give Rs. 50 
more per tonne for sugarcane. And what is the 
burden on the consumers in the city? One 
rupee, if he purchases two Kgs of sugar per 
month for his wife and children, or for a family 
of four. The extra burden is one rupee. Can he 
not sacrifice this much for the poor farmer who 
has got three or four acres of land, who has to 
take water from the wells At least in Punjab and 
Haryana, you get irrigation facilities. But most 
of the sugarcane is produced by small farmers 
with . three or four acres.   And 70 million 
small 

- 
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farmers are there in this country. These 70 
million small farmers have to be sacrificed 
because the consumer cannot pay 50 paise a Kg 
more for sugar. Now it must have been brought 
to your (Minister's) notice many times. You take 
the price of sugar in the Soviet Union, in 
America, in Japan. They are paying a very high 
price. Why? Because the producer has to be 
paid out of it. But in our country we are afraid. 
The organised labour will revolt against you if 
you increase the price by 50 paise. You are 
afraid. My hon. friend, Mr. Kulkarni said that 
the giant is sleepxg in the village. He will 
awake. He will not tolerate hereafter. You must 
change. I am glad that our Minister, Mr. 
Dhillon, and our Ramanand Yadav are all 
committed to the welfare of the farmers. But un-
fortunately anybody who is committed to the 
farmers' welfare, when he gets into the 
Government, becomes helpless. He keeps mum 
in the Government. Mr. Kalp Nath Rai, for forty 
years the villager's life has been made hell. Who 
is responsible? 1 ask Mr. Kalp Nath Rai. The 
other day he was saying the Government has 
been ruling for the past forty years, except for , 
2i years it is one party that was ruling all these 
years; the day before yesterday it was said, the 
Janata Party has done one thing good—Shri Bir 
Bhadra Singh was saying— that it has reduced 
fertilizer prices. Shri Kalp Nath Rai should 
admit that the Congress has done one blunder 
that it acted against the interests of the poor 
peasants for these forty years.    {Time bell 
rings) 

I want to make a few suggestions now. 
Why this control? The honourable Minister 
may know that in many States there is 
licensing for jawar dealer. Only a licence is to 
be taken, no procurement, no movement 
control, no price control, nothing; only a 
licence should be taken. And then the 
condition of the licence is that accounts must 
be kept properly. Suppose the dealer is 
supposed to have 200 bags but there are two 
bags less and the vigilance inspector goes and 
inspects. He finds two bags are less and he 
arrests the man. He goes to the High Court 
and the High Court says, "Oh, it is an 
essential commodity, we cannot take the 
risk". What is 'essential commodity' when 
there is no control at all? Yet, the inspector 
goes and confiscate the 

goods. The man pays Rs. 10,000 to the 
inspector and says pranams to him and asks 
him to release him. Ultimately ha will be 
released and the inspector goes away. Why 
have this sort of unnecessary controls? Why 
are you having this sort of licensing? In 1978 
when production was 110 million tonnes in 
foodgrains, the Janata, Government removed 
all controls and. wheat, paddy or rice could 
move freely from Kashmir to Kanyakumari 
without any hindrance, without any check 
posts. But today if you travel for 100 miles 
you have to go through ten check posts—the 
sales tax check post, the civil supplies check 
post, the income-tax check post, the forest 
check post, and so on. What is this country ? 
Why don't you take courage?11 The 
honourable Prime Minister, young and 
dynamic, as you call him everyday, prornis • 
ed in Parliament that he does not believe in 
controls, that though we retain controls, we 
remove controls. That is what he said. Why 
don't you take the cue from his statement? 
Today you have a production of 150 million 
tonnes and you have 28.4 million tonnes of 
foodgrains in godowns. Even if there is a 
drought, even if there is a continuous drought 
in the entire country, you can feed the entire 
country for two years. Can you not take 
advantage of it and remove the controls? 
Nellore rice is very much wanted in Madras. 
Madras is 100 miles from Nellore which is in 
Andhra. Forty miles from the border of Tamil 
Nadu starts Nellore. Yet Nellor.rice cannot go 
to Madras, because there is a check-post, there 
is prohibition. And in Nellore the ryots are 
unable to sell their paddy even for 
procurement price at the time of harvesting. 
You will not allow it to go to Madras. What 
for? Whom are you pleasing? The corrupt 
officials? The blackmarketeers? For whose 
sake are you having these controls? With 150 
million tonnes of production and 28.4 million 
tonnes in Governmet godowns why are you 
having, these controls? You have given it 
yourself in this book. As on 1-7-1986 28.4 
million tonnes of foodgrains are there in 
Government godowns. And what are you 
doing? And the Food Corporation of India 
says Rs. 21 crores worth of foodgrains have 
become unfit for human consumption. So you 
must remove these controls. 
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.    [Shri  P.  Babul  Reddy] 
Then about inputs. Your document goe to 

say this—my friend, Mr. Chitta Basu spoke 
about it and I will read it out— 

"There is an increase in the fertilize! 
price. There is adverse trade terms They 
can be mitigated by increasing pro 
ductivity in the agricultural sector." 

But not the    price,    they    are    saying: "I do 
not give you any alms.   You please go to my 
neighbour.   He will give you; he is   a   generous 
man".     When  the farmer says, "Please give me 
remunerative prices", you are saying, "you 
increase your productivity."! Then, take the case 
of fertilizers. After all, how much on fertilizer 
are you putting?    Eight per cent—this is at page 
17—on fertilizers you are putting and that 
represents one per cent of the total cost and that 
is to meet the expenditure.    So, one per cent 
increase is there.    Why you want increase?   
This is the reason   As my friend, Mr. Chitta 
Basu, has said just, now, these things are sorted 
out by the bureaucrats who have no sympathy for 
the producer and who have all the sympathy for 
the big industry only. 

One more suggestion I would like to make. 
In your own book you have said that a massive 
credit policy is being launched with Rs. 5,050 
crores to be given to the farmers. For how 
many? it is seventy million farmer! Is it a 
massive credit? You are giving this much to 
one industrial house; you are giving five 
thousand crores of loan to one industrial house. 
Take the Birlas or the Tatas. I am sure that the 
public money that is given to them is more than 
five thousand crores of rupees. My friend, Shri 
Kalpnath Rai, has got better figures, though he 
is sitting on the other side. 

SHRI CHITTA BASU: And those five 
thousand crores are also due to be repaid. 

SHRI P. BABUL REDDY: This is 
supposed to be a massive credit which is being 
given to them. Then, there is one thing more. 
But I will not take more than one minute. Take 
the case of the bank employees and the bank 
officers. They are given eighty thousand 
rupees for 

      constructing their houses.    Take the LIC       
officers.   They are also given eighty thousand 
rupees!    Just as we say that the land belongs to 
the  tiller, these    people    also think that 
because the public money is with them, it 
belongs to them!   Mind you, these loans are 
without any interest!    They are without interest, 
for    ten    years;    eighty thousand rupees for 
ten years without interest!    They can build their 
houses.    But you cannot give it to a poor farmer 
aud you cannot give even five thousand rupees at 
four per cent interest. You give eighty thousand 
rupees to an LIC employee or a bank employee 
for constructing his house or  for purchasing an  
air-conditioner, for ten years without interest.   
But you cannot give anythnig to a poor farmer 
and a poor farmer is not entitled to it.   Sir, you 
have to think about it very seriously.   The Re-
serve Bank makes the funds available at four or 
six per cent and then from the Reserve Bank it 
comes to the Land Development Bank in the 
State capital and then it  comes  to the  district 
and then to the taluk and each bank has got two 
per cent commission added to the interest.   That 
is how it is going on.   Then, Sir, there is another 
thing. 

THE VICE-CHAIRMAN (DR. BAPU 
KALDATE): You have already said many 
things.    Please conclude now. 

SHRI P. BABUL REDDY:    Only one thing 
more and it is about the Excise Duty which may    
not    concern    this    Minister. Whoever it may 
be, I want to say something about this also.    
What an immoral thing it is!    Even from the 
fiscal point of view, Sir, it is bad.—I am not 
saying this on moral ground   alone—to   levy   
Excise Duty on fertilizer.   Is he eating it?    He 
is only putting it in the land for   purchasing 
valuable food and giving to the urban consumers 
for whom we have all tears to shed Then, he is 
using pesticides for killing the pests and the 
insects and on that also you levy Excise Duty 
and collect it from the farmer!    The farmer 
wants to kill the insects by using pesticides and 
with this Excise duty on the pesticides you are 
killing the farmer.   Therefore, Sir, these are the 
things that I wanted to mention and there are 
many other things.   But my time is up. 

- 
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So, I thought I was making a small contri- button.   
But time is against me now. 

THE VICE-CHAIRMAN   (DR.   BAPU I 
KALDATE): Now,. Mr. Sharad Yadav. 

SHRI P. BABUL REDDY: Sir, lastly, I would 
say one thing. It has been men-| .tioned here in 
this statement that interest on working capital, 
fixed capital, rent on leased land, all these are 
taken into ac-couat by the Commission for 
Agricultural Costs and Prices. Just now, Sir, we 
were discussing the Mental Health Bill and the 
Report, of the Committee thereon. I think this 
Commission should be sent there. When it says, 
"fixed capital", does it take into account the value 
of the agricultural land? An agricultural land 
producing sugarcane would cost ten thousand 
rupees which is the minimum and nobody can 
dispute it. Have you taken into account the 
interest on that amount of ten thousand rupees? 
That is why I say that this Commission is a client 
of the mental health institutions.   Thank you, Sir. 
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SHRI VITHALRAO MADHAVRAO JADHAV 
(Maharashtra): I am on a point of order, Sir. This is 
a Calling Attention on agriculture. There is no ques-
tion of any language or Rajiv Gandhi... 
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" SHRI V. RAMANATHAN (Tamil Nadu): 
Thank you, Mr. Vice-Chairman, for giving 
me an opportunity to speak a few words on 
this subject. For more than 2 hours this 
august House is discussing about the rising 
prices. Valid arguments against the price rise 
have been given by learned Members, like 
Shri Chitta Basu, Shri Babul Reddy and 
others.   They have 
1584  RS—11 

given very impressive analysis. On the same 
lines, I would submit that agriculture must be 
treated as an industry. When any industry 
goes in loss, the Government comes to its 
rescue and safeguards its interest, but when 
the" farmer suffers a loss, Government says 
that it was due to natural calamities, there was 
the monsoon failure, or flood havoc and so 
on. The Government gives them only one 
hundred or two hundred rupees and then the 
chapter is closed for them. When the industry 
suffers, the Government comes out with con-
cessions. At times, the entire loans given to 
them are wiped out. Some of the industries 
are given hundreds of crores of rupees as loan 
and when they are not able to pay back the 
loan, that is not taken care of. Thousands of 
crores of rupees are given to the industry and 
they are not taken care of, but for agriculture 
you are giving nothing. Everybody claims 
that agriculture is an industry. More than 80 
per cent of the population is engaged in 
agriculture, but their interest is not looked 
alter... 

Sir, I want to bring to your notice that in 
the past ten years production has gone up by 
70 per cent from 1970-71, but what is the 
return received by the agriculturist? I have got 
some figures for wheat production. In 
Haryana in 1970-71 the agriculturist was able 
to get Rs. 611 per hectare whereas it has 
fallen down to Rs. 46 per hectare in 1980-81. 
In Punjab he got Rs. 426 in 1971, whereas it 
has fallen to Rs. 54 in 1980-81. In Uttar 
Pradesh, in 1970-71 he got Rs. 504, whereas 
it has fallen to Rs. 126 in 1980-81. This is the 
reward he got for producing more. He im-
proved production by 70 per cent but the 
improvement ultimately brought him to the 
lowest bottom from where he cannot rise 
again. 

Coming to paddy, Andhra was giving Rs. 
756 profit in 1970-71, whereas in 1980-81 he 
was able to receive Rs. 94 (Interruptions). As 
rightly put in by my learned friend, he helped 
the country by producing more and in return 
he ruined himself. Bihar was giving Rs. 473 
in 1970-71 and it has fallen to Rs. 2 in 1980-
81. In West Bengal, it was 402 in 1970-71. It 
has fallen to 80 in 1980-81. Like that it goes 
on.   Therefore the agri- 



 

[Shri V. Ramanathan] culturist produces 70 
per cent more and the produce is getting lower 
and lower in price.   Consequently he is going 
down and down. 

About sugar-cane production, my friend Mr. 
Babul Reddy drew the attention of the 
Minister for Agriculture. I want to submit 
through you, Sir, that paying 50 naye paise 
more per kilo is not going to ruin anybody in 
this country. But giving 50 paise more per kilo 
is going to give life to hundreds of thousands 
of sugarcane producers—i.e. the small 
farmers. There too, the production per acre, on 
the average, is higher in the Southern States, 
than in the Northern States. The production 
investment in the Northern States is lower as 
compared to the Southern States. Per acre 
yield is, starting from the minimum of 20 tons, 
to 80 tons per acre. That is, it is more than 200 
tonnes per hectare. But what is the result? Is 
he getting a remunerative price for that? 
Unless he is given more than Rs. 250 per 
tonne, all his investment will be a waste he 
will have to incur a loss. Is this being 
considered? Is this being taken into account? 
Here the Central Government is increasing the 
price every year by Rs. 5 per ton. Is the invest-
ment cost going to be only Rs. 5 per tonne 
more? No, it is going to be more than Rs. 20 
or Rs. 30. Therefore, when the sugar 
industrialists say, the Government gives them 
a dual price. That is, free market sugar and 
levy sugar. Levy sugar is given for consumers. 
Free sugar is given for the bulk consumers, the 
factories, the confectionaries and ottiers. That 
is for industry. It is not for normal consumers; 
it is for heavy confectionary. They can give 
more money. But to reduce the price for sugar 
to heavy confectionaries, the consumers 
should not pay more. That is, the price of free 
market sugar should not go up. To reduce the 
price of free market sugar, we are importing 
levy sugar from foreign countries. This year, it 
is expected that we will import 5 lakh tonnes 
of sugar from abroad. But if you give 50 paise 
more per kilo, you need not buy these 5 lakh 
tonnes from abroad; you need not purchase 
anything from abroad.   By paying 
50 paisa more, you can increase production 

of sugar in this soil itself. The soil is highly 
fertile and people are prepared to produce. But 
you are not prepared to pay 50 paise more per 
kilo. Because of that you are importing lot of 
sugar from foreign countries. And this is not 
going to stop with this year. For every year, it 
is going to increase. If you don't follow this 
policy of payment, production also will fall 
down. Then if the consumption rate goes up 
and production falls down, the purchase from 
foreign countries—of imported sugar-— will 
be higher and higher. From 5 lakh tonnes, it 
will go up to 15 lakh tonnes or 20 lakh tones. 
Will it be possible to purchase it from our 
exchequer? We are importing sugar; we have 
to import oil; we have to purchase so many 
other things for consumers also. Therefore 
this is the condition. You need not hesitate to 
increase the price by 50 paise per kilo for 
sugarcane. The Government of India is fixing 
the price for sugarcane and asking the State 
Governments to pay further more if they want 
to. The State Government is saying "No, no, 
Government of India is fixing the price and 
they are collecting all the taxes, why do we 
pay more to agriculturists? How can we pay 
more? Ask the sugar factories to pay more". 
Then the factory says—the Government of 
India fixes one price, State Government fixes 
another price, we can't go beyond that, 
therefore you go to the Central Government, 
you go to the State Government. But the poor 
farmer is unable to approach any Government. 
As my friend, Mr. Babul Reddy, has stated, 
though 80 per cent of us here are argiculturists 
from the south, we are not able to get 
remunerative prices to be paid to the poor 
farmers. The Government need not put itself 
to much difficulty to pay the agriculturists. 
Why I say this is because molasses are there 
and they are sold at a very low price. You can 
increase the price of molasses. Molasses are a 
boon to this country. It is giving us a lot of 
byproducts. Many of the distilleries are not 
working to their installed capacity because 
they are not getting raw materials, whereas we 
are exporting some raw materials like 
molasses. If molasses are given to the 
industries here, a lot of distilleries 
can utilize them, produce alcohol and alcohol-
based products    also   will   flourish. 
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Therefore, by raising the prices of molasses 
you can get more money and that can be paid 
to the cane growers. Similarly, bagasse is 
another item which is used by the paper 
industry. Presently it is not being utilized 
properly and it is being wasted. So, that is 
another source. Therefore, if all these things 
are considered, then the Government need not 
feel any difficulty in paying more to the 
agriculturists. The agriculturists can be saved 
by adopting these policies. 

With these words, I    conclude.    Thank 
you, Sir. 
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SHRI VITHALRAO MADHAVRAO 
JADHAV: Sir, the time given is very less 
while the subject is very vast. Although I am 
not a mover of this Calling Attention, while 
speaking on this I would say that whatever 
answer the hon. Minister has given is not 
authentic at all. It is a quite vague statement. It 
has been said that in arriving at the cost of 
production estimates, full account is taken of 
the value of all inputs such as human labour—
hired and family, bullock labour, seeds, 
fertilisers insecticides, machines, irrigation 
etc. If cost of these inputs are covered in 
calculating the cost estimates of a particular 
crop, then how is it that the prices given to the 
agriculturists are so low? I may tell you that 
India is the only country in the world whose 
economy is totally dependent upon 
agriculture. Ours is an agro-based economy, 
but our economists and planners sitting in the 
Planning Commission look only towards 
America, the Soviet Union, the United 
Kingdom and France, whose economy is not 
at all dependent upon agriculture. Even 
America, which is the most advanced country 
in the world is having seven to eight per cent 
of its population engaged in agriculture, 
whereas in India 70 per cent of its population 
is engaged in agriculture. 

AN HON. MEMBER:    It is 66 per cent. 

SHRI VITHALRAO MADHAVRAO 
JADHAV: Let it be 66 per cent, but it is not 
going to make any difference. 

So, my most pertinent question to the hon. 
Minister is how much money from the 
Planning Commission is being allotted for the 
development of agricultural and rural 
development. Unless we categorically make it 
a point that 70 per cent of our plan money 
should be spent on the development of rural 
India giving it a subject of prime importance, 
we will not be able to give remunerative 
prices to the farmers and justice to the large 
masses of the country. I feel the hon. Minister 
has not deeply gone into the details of the 
statement which he has made. It seems it has 
been prepared by some of his Officers, win, I 
am sure, is not a scientist, but a bureaucrat. 

        SHRI KALPNATH RAI    IAS  Officer. 

SHRI VITHALRAO MADHAVRAO 
JADHAV: Here I would like to bring to the 
notice of the House that the cost of inputs have 
gone up from 100 per cent to 400 per cent in all 
the agricultural crops. Taking 1970-71 as base 
for the price index we find that in respect of the 
industrial goods, their prices have gone up by 
400 per cent, but in respect of the agriculture, 
the price rise is only 160 per cent. So, the whole 
lacuna lies here. Mr. Vice-Chairman, Sir, you 
come from the Jowar area and I also come from 
the Jowar area. In 1970-71, the cost of one 
quintal of Jowar was Rs. 70. Today it is Rs. 120. 
On the contrary, the cost of urea at that time was 
Rs. 30 to Rs. 32 per 50 k.g. bag. It has now gone 
up to Rs. 120. Cost of 50 k.g. bag of super-
phosphate was Rs. 20 in 1970-71. Now it has 
gone up to Rs. 70. That means the cost of inputs 
of agriculture produce has gone up 
tremendously, while the prices given by our 
Agricultural Prices.  Commission or by the 
newly formed Agricultural Costs and Prices 
Commission is only Rs. 1 or Rs. 2 more. It is a 
cruel joke with the farmers. It is not a question 
of my party; it is not a question of the prestige of 
the Government, but it is the question of the 
prestige of the entire nation. Unless we give this 
prestige to the entire nation, unless we compel 
tha planners and bureaucrats to change their 
thinking in favour of the agricultural fund allo-
cation, we cannot expect justice. (Time bell 
rings) Sir, other thing is that out of tototal 
GDP... Sir, please give me two or three minutes 
more. 

 
SHRI VITHALRAO MADHAVRAO 

JADHAV: Our total gross domestic product 
is Rs. 2,25,000 crores. As per the figures of 
the Planning Commission, out of 



 

[Shri Vithalrao Madhavrao Jadhav] 

the total GDP 45 per cent comes form agri-
culture. I would like to know from the hon. 
Minister, how much budget is provided for 
agriculture. According to the Planning 
Commission out of the total GDP 45 per cent 
comes from agriculture, but I have done a 
calculation which comes to> more than 60 per 
cent because I have added to the GDP, income 
from the textile sector also. Actually cotton is 
the raw material for textiles, but textile comes 
under the industry. There are so many food 
industries for which the basic raw material is 
the agriculture produce. If we take the income 
from the industry and the agricultural sector it 
will go upto 60 per cent or more. What is the 
provision in the General Budget? It is only 2 
per cent for agriculture. On the contrary 45 per 
cent of the total GDP is contributed by the 
agricultural sector alone. In spite of this 
discrimination, I sometimes wonder how we 
are alive. You know that 70 per cent of the 
rural population is dependent on agriculture. 
They have been totally exploited. It is not a 
question of prestige but we should give all out 
help to our farmers. 

Sir, in Maharashtra perhaps you might be 
knowing that Mr. Sharad Joshi has started 
''Rastha Roko Andolan". This is a very 
important Andolan. I do not defend that 
Andolan. You also know, Sir, that this year 
there is a very serious drought in our State 
and even cotton crop cultivation has not come 
upto the expectations. I think it has eome upto 
25 per cent of the total cultivation. Added to 
this, the price of cotton is very low. 

I want to ask the hon. Minister, what is the 
cost of production of jawar, cotton, and 
sugarcane per quintal or per tonne. Sir, jawar 
comes to Rs. 125 per quintal, cotton comeg to 
Rs. 500 per quintal and for sugarcane per 
tonne it comes to Rs. 330. On the contrary, we 
are not giving the cost of production of 
different cash crops. Sir, you also know that 
the Maharashtra Cotton Federation Scheme 
has incurred losses. It is bound to run into 
losses, because only one State is 
implementing this cotton mono-ply scheme 
and other States are left free at the hands of 
the traders The Cotton Corporation ft India 
which is at the hands of 

the buieacracy will never render juitice to the 
faimers. That is why the entire cotton 
monopoly scheme of Maharashtra has come 
into the los*ses. I would like to know from 
the. hon. Minister, what is the formula for 
calculating the cost of production. 1 am a 
Scientist and in 1983 I have studied ana 
calculated cost of cultivation in 7 or 8 
agricultural universities. In 1983 the cost of 
cultivation of wheat was Rs. 150 per quintal 
rice, Rs. 130 per quintal, jawar Rs. 125 per 
quintal, bajra Rs. 150 per quintal and cotton 
Rs. 500 per quintal. We can find the price 
index has gone up by more than 50 per cent. I 
think now it is 385 or 390 points. 

THE VICE-CHAIRMAN (DR. BAPU 
KALDATE) Please conclude. 

SHRI VITHALRAO MADHAVRAO 
JADHAV:      .will take only one minute. 

The cost of production calculation itself is 
deceptive and the Ministry of Agriculture is 
not being properly guided by the people who 
are sitting in the Department. 

In Maharashtra in my district, there was a 
fire two days back and four people wers 
injured. Even the farmers' wives have come 
on the streets and demanding economic 
justice. Our agriculture trade should be given 
proper justice and agriculture should be 
treated on the lines of industry. The whole 
rural India is now fully awakened for 
economic justice. 

So I would request the hon. Minister to make 
an announcement in this House that the 
Government would from now onwards . treat the 
agriculture trade on lines of industry. The 
Government should give same prices for 
agricultural commodities as has been done for- 
industrial commodities. Secondly, Sir, the hon. 
Minister has said that total national income has 
been increased but that is due to the increased 
production in agriculture. In 1950-51, we were 
producing 50 million tonnes of foodgrains. 
Today, we are producing 150 million tonnes of 
foodgrains. So, the entire national progress is due 
to agriculture which is not properly looked after. 
Sir, from that point  of view,  I would like  to ask 
the 
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Minister please go into the detail to find out 
as to what are the ills that are facing our 
country in the field of agriculture and the 
Minister must declare that today that we will 
give remunerative prices for all agricultural 
commodities and our entire grievances will 
be removed. Another thing is about science 
and technology. The drought affected areas 
should be given ihs proper share in irrigation 
by application of the new technology like 
sprinkling irrigation and drift irrigation to 
tackle the underground water resources.   
Lastly   the 

agriculture profession should be given top 
pioority. With these words, I thank you very 
much for giving me time. 

THE VICE-CHAIRMAN (DR. BAPU 
KALDATE): The House stands adjourned till 
11 a.m. tomorrow. 

The House then adjourned at forty seven 
minutes past seven of the clock, till eleven 
of the clock, on Wednesday, the 26th 
November, 1986. 
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